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The Minister of State in ‘the Minis-
try of Home Affairs (Shri Datar):
(a) to (c). A statement showing the
various measures adcepted for enfore-
ing Prohibition in the Union Territo-
ries other than Delhi is laid on the
Table of the Lok Sabha. [See Appen-
dix V. annexure No. 81.]

Voters in Naga Hills District

1577. Bhri Hynnlewta: Will the
Minister of Law be pleased to state:

{a) the t{otal number of voters in
Naga Hills District for the 1951-52
and 1957 General Elections;

(b) whether there was any fresh
enumeration of voters before the last
election in Naga Hills;

(c) the number of Nagas in the
Naga Hills who tnok part in the last
Parliamentary elections;

(d) the number of polling stations
in the Naga Hills and the average
number of voters per polling centre;
and

(e) the number of days before the
polling date wheo the electoral rolls
for the Naga Hills District were made
avallable to the candidates for Lok
Sabha? *

The Minister of Law (Shri A. K.
Sen): (a) to (e). Information is not
available and will be laid on the table
of the Lok Sabha in due course.

Assistant Commissioner for Scheduled
Castes and Schedualed Tribes

1578. Shri Hynniewta: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that the
appointment of Assistant Commis-
sijoner for Scheduled (astes and
Scheduled Tribes for Assam, Mani-
pur and Tripura, has been made
without the coutent of the Union
Public Service CLommission. and

(b) it so, the reasons therefor?

The Deputy Minister of Home Af-
alrs (Shrimati Alva): (8) No, Sir. The
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Union Public Service Commission
have concurred in the arrangements
made in the post’

(b) Does not arise

Scholarships to Tribal Students

1578, Shri Hynnlewta: Will the
Miniser of Edu~ation and Scientific
Minister of Education and Scientific

(a) the totai amount of money
given as scholarships to the tribsal
students of the tr-bal aress of Assam
since the attainment of Independence
year-wise;

(b) the number of such tribal stu-
dents receiving technical scholarships
and the amount spent on them during
the gabove period; and

(c) whether Government propose
to extend scholarships to Primary
and Secondery stage of educatior?

The Minister of Stale in the Minls-
try of Education and Scientific Re-
search (Dr. X, L Shrimali): (a‘ and
(b). Area-wise statistics of the scho-
larships awarded are not maintained
and thercfore the requisite informa-
tion cannc* be suppl.ed.

(c) No, 3r.

Nagas

1580. Shri Hynnlewta: Wil the
Minister of Tome Aflairs be pleased
to state:

(a) since when the army was called
to suppress the Naga hgstile acti-
vities; and

(b) the percentare of the Naga
Hills District cleaned of hostile acti-
vities?

The Minister of State in the Minis-
try ol Home Affairs (Shri Datar): (a)
The army was called in aid of civil
power on the 2nd April, 18386.

{b) It is not possible to make such
an estimation.





